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I.A..C. FreiKht Service to Agartala and 
Assam 

.65 {Shrimati Da PalchODdhuri: 
. Shri Alll"obindo Ghosal: 

Will the Minister of TransPOrt and 
Communications be pleased to sta[e: 

(a) whether it is a fact that about 
50 plane-loads of merchandise in-
cluding cloth bales and other' goods 
for transhipment to Agartala a"d 
Assam, have recently been held up for 
want of sufficient number of LA.C. 
freighter aircraft; 

(b) if so, full details of the matter; 
and 

(c) the steps taken to ease the situ-
ation? 

The Depnty Minister of Civil '" via-
tion (Shri Mohiuddin): (a) to (c). 
Due to the rush on account :>1 Puja 
season, the demand for treighter 
fughts to Tripura and Assam for 
transportation of goods has been very 
high. The Indian Airlines Corpora-
tion made every effort to operate as 
many freighter flights as possible to 
Tripura and Assam consistent with 
the available fleet of aircraft. During 
the season the Corporation also gave 
liber'llly 'No Objection' certificates to 
non-scheduled operators to enable 
them to uplift goods. 

AU India Health Sernee 

·70. Shri M. B. Thakore: Will the 
Minister of Health be pleased to 
state: 

(a) whether it is a fact that the 
Government of India propose to estab-
lished All India Health Service in two 
months from September, 1961; and 

(b) if so, the details thereof? 

The Minister of Health (Shri 
Karmarkar): (a) and (b). In pursu-
ance of the decision taken at the 
Chief Ministers' Conference held 
recently in New Delhi, it is proposed 
to address the State Governments 
regarding the formation of the All 
India Health Service. The details of 
the Service will be finalised after 
obtaining the views of the State Gov-
ernments. 

River Board for Narmada 

{ 
Sb1"i Birendra Bahadlll" 

·73. Singbji: 
Shri Ram Krishan Gupta: 

Will the Minister of Irrigation an. 
Power be pleased to refer to the reply 
given to Starred Question No. 605 on 
the 17th August, 1961 and state: 

(a) whether the matter to set up a 
river board for the Narmada Basin 
has since been finally decided after 
consultation with the State Govern-
ments concerned; 

(b) if so, w ha t are the particulars of 
the scheme; and 

(c) if the reply to part (a) above be 
in the negative, what further progress 
has been made in that direction? 

The Deputy Minister of Irrigatioa 
and Power (Shri Hathi): (a) No, Sir. 

(b) Does not arise. 

(c) The rna tter is still under 
corre,;pondence with the State GOY-
ernments. 




